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[English]
Smuggling on Indo-Pak Border

4121. SHRI PRABHU DAYAL
KATHERIA :

SHRI BALRAJ PASSI:

SHRI MAHESH KUMAR
KANODIA::

SHRI DATTATRAYA BAN-
DARU :

Will the Minister of FINANCE be
pleased to state :

(a) whether the Indian High Com-
missioner to Pakistan had a detailed
mecting with Pakistan’s Federal
Minister of Narcotics Control on ways
to control and counter drug smug-
gling on the Indo-Pak border; and

() if so, the outcome thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR):
(a) Yes, Sir.

(b) The meeting was held to pre-
pare grounds for the bilateral meeting
of the official delegations of the two
countries held subsequently on 30th
and 3l1st July, 1991 on mutual
cooperation in combating drug tra-
flicking and smuggling.

Exim Bank

4122. SHRI S. B. SIDNAL : Will
the Minister of FINANCE be pleased
to state :

(a) whether the Export and Import
Bank of India propose to enlarge its
role to package the relevant knowhow
with domestic endowments and
financing for successful and increascd
exports;

(b) if so, whether any detailed
scheme has been prepared by the
Exim Bank in this regard:
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(c) if so, the details thereof, and

(d) the extent to which it will boost
our exports?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DALBIR SINGH): (a) Yes,
Sir.

(b) Exim Bank has currently
referred to RBI for its approval two
new lending programmes : (i) Foreign
Currency Preshipment Credit (FCPC)
and (ii) Forfeiting.

(c) The FCPC programme rep-
resents a source of foreign currency
pre-shipment finance to enable
Indian Exporters to import essential
inputs required for export production.
The foreign currency funds raised
under FCPC are expected to be self-
liquidating in nature in as much as
FCPC borrowings could be repaid out
of the foreign exchange earnings from
exports.

Forfeiting is a programme through
which export receivables scheduled to
be receied over a medium or long term
period can be realised in the short
term. The mechanism aims at getting
the export reccivables discounted
through the network of international
forfeiting agencies.

(d) It is cxpected that the above
new lending programmes. if approved
by.RBI. will lead to incrcased exports,
though it would be too carly to quan-
tify such an increase.

[Translation/

Maintenance of National Ilighways

4123. SHRI RAJVEER SINGH:
Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the rate per kilometre fixed for
the maintenance of National High-
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ways and the funds allocated
therefor during the years 1989-90 and
1990-91;

(b) whether the Government pro-
pose to increase the rate; and

(c) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHR1 JAGDISH
TYTLER):(a) The requirements per
kilometre for maintenance of
National Highways are worked out on
the basis of norms evolved by a High
Level Technical committee. These
norms are inter-alia based on various
factors such as length and width of the
road surface, traffic intensity physical
and climatic conditions etc. In addi-
tion, provisions for Flood Damage &
Special Repairs are made. The actual
allocations, however, depend upon
the overall availability of resources.
The funds allocated for maintenance
of National Highways during 1989-90
& 1990-91 were :

Year  Allocation (Rs. in lakhs)
1989-90 14355
1990-91 15312

() and (c) The requirement of
maintenance funds are worked out
every year as per norms at the curren-
tly applicable rates of materials and
labour and actual needs of repairs due
to flood damages etc. However, dctual
allocations are made depending on
the available resources.

[English]
Investment in Ethiopia

4124. SHRI PRAKASH PATIL:
Will the Minister of COMMERCE be
pleased to state :

(a) whether Ethiopia has invited
India to invest in that country in small
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and medium industries, particularly
in the field of agro-industres,
readymade garments, leather gar-
ments and construction works; and

(b) if so, the reaction of the
Government thereto?

THE DUPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHRI SALMAN KHURSHEED):
(a) No, Sit.

(b) Does not arise.
Import of Tea at Competitive Price

4125. SHRI BIOY KRISHNA
HANDIQUE : Will the Minister of
COMMERCE be pleased to state :

(a) whether Multinational Tea
Companies have requested the
Government that exporters should be
allowed to import tea at competitive
prices for blending into high value
branded and packaged tea for export
to hard currency markets; and

(b) if so, the reaction of the
Government thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI P. CHIDAMBARAM): (a)
and (b) Government have received
such requests. However Govern-
ment’s policy is that import of tea for
purposes of value-addition and firmly
linked to export alone could be con-
sidered under the Advance Licensing
Scheme. Import of tea for domestic
consumption is not allowed.

Import of Books

4126. PROF. MALINI BHAT-
TACHARYA : Will the Minister of
COMMERCE be pleased to state :

(a) whether the Government pro-
pose to widen the scope of open
General License to cover all cate-
gories of books for impoit;



